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DR. L. M. SINGHVI (Rajasthan): Sir, I associate myself with the 

sentiments expressed by the hon. Members with regard to the support for 

small-scale industries in Moradabad and Amroha and in other parts of the 

country, where small-scale industries are suffering a comparative neglect. 

Their full potential has not been explored and exploited. Similar problems 

exist, for instance, in Rajasthan, which is well known for handicrafts, and in 

other parts of India. Therefore, what is needed is a special perspective and a 

greater emphasis on small-scale industries as great export earners and as 

those restoring the economic viability of the ordinary person. 

Thank you. 

Revamping and bifurcation of H.F.C.L. Namrup 

SHRI DRUPAD BORGOHAIN (Assam): Sir, my special mention is 

about the revamping and bifurcation of the Namrup unit of H.F.C.L. and about 

the floating of a new PSU company, after its bifurcation, to save the fertiliser 

industry in this industrially backward State of Assam. 

The Minister of State in the Ministry of Chemicals and Fertilisers, in 

reply to Unstarrred Question No. 141 on 25th February, 2000, had stated that 

Rs.54.38 crores had been earmarked from out of the Plan fund for revamping 

the Namrup unit.   The total revamping cost is estimated at Rs.350 crores. 

The B.I.F.R. has appointed the I.C.I.C.I. as the operating agency for 

revamping the Namrup unit. 

The I.C.I.C.I. has set a condition for sanctioning loan to revamp the 

unit. It said that the Namrup Unit should be bifurcated from the H.F.C.L. and a 

new company should be floated 

This proposal of bifurcation  las been ajcf.pttd by the Board of 
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Directors of H.F.C.L.   This recommendation was made to the Ministry of 

Fertilisers and Chemicals in the month of May 1998. 

Now, Sir, two years have elapsed since this massive exercise was 

undertaken. This indecision creates difficulties in the process of revamping of 

the unit itself. 

The same reply of Question No. 141 also reveals that the third plant 

of the Namrup unit is the only urea producing plant of H.F.C.L. Secondly, it is 

located in the industrially backward State of Assam. So, to save the industry, a 

complete revamping bifurcation is. very, very important. 

But, Sir, the delaying tactics on the part of the Government is highly 

deplorable and goes against the interest of the people of Assam, in general, 

and the employees of the Namrup unit, in particular. Therefore, I strongly urge, 

through you, that the Government should come out of its lethargy and bifurcate 

it at the earliest and float a new company for saving this unit.. 

Moreover, the employees of the Namrup unit have been suffering 

because of non-revision of the pay-scales since 1992, though during this 

period the prices have sky-rocketed. 

In another answer to a question put in the House, it was stated that 

the pay revision was linked to the bifurcation. 

This is a great injustice to them. It affects the efficiency of the 

employees and also the labour productivity. Therefore, 1 urge upon the 

Ministry to take a quick decision in regard to go bifurcation and revamping of 

the Namrup unit at the earliest. 

DR. MANMOHAN SINGH (Assam): Sir, Assam is, industrially, a very 

under-developed State and fertiliser happens to be one of the few industries. It 

was set up there deliberately to remove its backwardness. Therefore, I fully 

associate myself with the sentiments expressed by the hon. Member with 

regard to the Namrup unit. The Government should take an early action in the 

matter. 
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Agitation by Asstt. Professors working on Ad hoc basis in A.I.I.M.S. 

DR. Y. RADHAKRISHNA MURTY (Andhra Pradesh): Mr. Chairman, 

Sir, I thank you for giving me permission to make my Special Mention. My 

Special Mention pertains to one of the major premier medical institutions of our 

country. We had the bitter experience of strike by various categories of the 

staff of Delhi hospitals sometime back and the long suffering the patients had 

to undergo. The Ministry of Health had taken weeks and weeks to resolve 

those differences and the strike came to an end. Now, we have got the 

information that about 100 Asstt. Professors in the All India Institute of Medical 

Sciences, AIIMS as it is called, are in an agitational mood because all the 

hundred posts of Asstt. Professors are said to be on an ad hoc basis from 

September, 1993 onwards. No post has been filled up on a permanent basis. 

They have been filling up these posts based on the bio-data of the candidate 

and at the discretion of the management. These doctors were appointed as 

Asstt. Professors temporarily for three months; and then they extend their 

tenure for another six months. From 1993 onwards, this has been going on. By 

this, the doctors are put to two disadvantages. One disadvantage is, whenever 

employment opportunities come from outside for them to enter, they are 

choosing the post of Asstt. Professor in AIIMS, even though it is temporary. 

They are doing it because this is a premier medical institution and a reputed 

hospital; and also with the fond hope that they would be absorbed in course of 

time. Therefore, they are reluctant to join other institutions. Finally, they are 

hanging in the mid air. Secondly, the facilities for research work in 
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